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(e) No.
(d) and (e). D w  physical condition 

of the d im ia d  wheat is such that if 
it is nixed with food wheat, the mix-
ture will be unsaleable aa wheat 
Such damaged wheat k  disposed of 
to Government cattle farms and 
poultry farms and other reliable par-
ties for purposes such as cattle and 
poultry feed, starch manufacture and 
manure. The damaged wheat has to 
be removed to the depots for examin-
ation and categorisation by the techni-
cal staff and disposal in the manner 
mentioned, as these operations art 
not allowed to be carried out in the 
port and also because it might in-
volve payment of shed demurrage
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WtU the Minister of 
riaiam il " —  he pleased to state:

fa) whether it is a fact that there 
was a strike by Pilots of the Indian 
Airlines Corporation on the 18th 
August, lN i; .

(b ) the number of flights cancelled 
together with the number of passen-
gers—Indian and foreign separately— 
stranded at Delhi, Bombay and Cal-
cutta;

(c) the steps taken in regard to the 
strike and for transporting the stand-
ard passengers;

(d) if so, what was the cw w  at 
the strike; and

<e> reaction of the Government, 
to a strike of this nature on the oc-
casion of the Independence Day'?

The Depart? Mtateiir of Civil 
Aviation (Bhri Mehiaddia): (a) Yes
Sir

(b) to (e.) A statement is placed! 
on the Table of the Lok Sabha.

St a t o c s n t

(a) 65 passenger flights were can-
celled and approximately 600 passen-
gers (both Indian and foreign) were 
affected at Delhi, Madras, Bombay and 
Calcutta centres of the Indian Air-
lines Corporation.

(c) Attempts were made to persuadr- 
the pilots at Bombay to withdraw the 
notice, but without success. The 
passengers affected were offered trans-
portation by the night air-mail ser-
vices on the 15th August, 1950, and 
by (lights on subsequent days. Most 
passengers accepted these alternatives 
while some cancelled their journeys.

(d) and (e) The immediate cause of 
the strike was that pending enquiries 
into their personal conduct, two pilots 
were .suspended from flying duty on 
14th August, 1959 One of these offi-
cers was an office bearer of the 
Indian Commercial Pilots Association 
(Bombay Region).

The strike notice was delivered by 
the Indian Commercial Pilots Associ-
ation (Bombay Region) to the Area 
Manager, Bombay, at 11:48 r.M. on 
the same day, i.e, 14th August and 
the strike commenced after quarter of 
an hour, i.e., with effect from 00*01 
hour on the 15th August, the Inde-
pendence Day.

The Corporation are considering the 
question o f taking disciplinary aetiett 
against the pilots who ?artlcipet«d 1*  
the strike.




